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Security and dignity of life to the mentally
impaired

1917. SHRIMATI VEENA
VERMA: SHRI AKHILESH
DAS:
SHRI RAJUBHAI A.
PARMAR:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the National Human Rights
Commission has largely failed in its main
objectives including securing security and
dignity of life to the handicapped, especially
the mentally handicapped or impaired;

(b) whether the five member NHRC had
shrivelled from five member to a two member
body in September, 1998, if so, what steps
have since been taken to augment its
strength; and

(¢c) the main recommendations for
judicial reforms, including those
regarding  judicial  custody,  providing
support to those mentally impaired
who but for social support can
stand on their feet and live a life
with  dignity and without or with

little response from Government?

THE MINISTER OF HOME AFFAIRS
(SHRI L. K. ADVANI): (a) No, Sir. The
National Human Rights Commission has been
constituted with the objective of better protec-
tion of human rights. The functions to be
performed by the Commission. intpralta. jnclude
enquiry into  complaints of violaton of human
rights, visit to jails or other institutions
where personr. are detained tor treatment,
reformation or protection; to review the
safeguards provided by
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the Constitution or any law for. the
protection of human rights; review the
factors that inhibit the enjoyment of human
rights; spread human rights literacy among
various sections of the society and to
encourage the efforts of Non-Governmental
Organisations and institutions working in the
field of human rights. The Commission has
always encouraged the NGOs' who work in
the field of securing security and dignity of
life to the handicapped, including the
mentally handicapped or impaired, by
supporting the activities of these NGOs and
providing them with financial assistance.

(b) No, Sir. Two Members of the
Commission resigned on 24th January,
1997 to join as Governors of the Stae of
Kerala and Tamilnadu Thus, in September,
1998 the Commission had two Members
other than the Chairperson. However, as
on date, all the vacant posts of Members
in the Commission have been filled.

(c) The recommendations of the
NHRC are contained in its four
Annual Reports for the years 1993-94.
1994-95, 1995-96 and 1996-97 ' which
were laid on the Table of Rajya Sabha
alongwith action taken ' report on 26 8.94.
268.95, 119 96 and 10.6.98 respectively.
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Traffic Traps in Delhi

1919. SHRI K. M. KHAN: Will the
Minister of HOME AFFAIRS
be pleased to state:

(a) whether Lt. Governor and Police
Commissioner of New Delhi were trapped in
traffic for several hours on 24th November,
1998;
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(b) whether it is a fact, that heavy traffic
trap remaining for 12 hours experienced by
Delhities on 24th November, 1998 was
notified by Delhi Traffic Police;

(c) whether such traffic traps lasting
for several hours is being ex-
perienced by Delhites on  certain
dates every year;

(d) whether traffic traps are also being
experienced by commuters in South Delhi
both in the morning and evening daily;

(e) if so, the names of areas district-wise
where Delhitesies face untold miseries and
inconvenience due to traffic trap; and

() the steps proposed by Government to
remove traffic traps?

THE MINISTER OF HOME AFFAIRS
(SHRI L. K. ADVANI): (a) No, Sir.

(b) Delhi Traffic Police had issued a press
release advertising motorists and road users
to avoid the route of the procession, which
was carried by several newspapers in their,
morning edition on 24th November, 1998.

(c) As and when there are religious
processions or political rallies/ processions in
Delhi in which a large number of people join,
the normal flow of traffic is adversely affected.
However, Delhi Traffic Police makes
suitable arrangements for diversion of traffic
so as to reduce inconvenience to the
commuters.

(d) and (e) The volume of traffic being
very heavy on Ring Road between AIIMS and
Lajpat Nagar crossing in South Delhi, there is
a certain amount of congestion at peak hours.
The other areas where there is some traffic
congestion at peak hours and Chandni
Chowk/ TSBT area in North District; Chawri
Barar and Jama Masjid area in Central
District: Conrausht Place area in New Delhi
District Ring Road



